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MINISTRY OF ENVIRONMENT, FOREST AND CLIMATE CHANGE
CORRIGENDUM
New Delhi, the 14th June, 2023

G.S.R. 435(E).—In the notification of the Government of India in the Ministry of Environment, Forest and

Climate Change, number G.S.R. 373 (E), dated the 17" May, 2023, published in the Gazette of India, Extraordinary,
Part 11, Section 3, Sub-section (i), at page 3, in line 46 for 37 read 97.
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